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DESH RURAL ROAD DE VELOPMENT AUTHORITY
VOF PANCHYAT & RURAL DEVELOPMENT DEPART MENT, GOVT. GF MLP.)
57 Floor, Block-11, Paryavas Bhawan, BHOPAL M.P. -462 011
DETAILED NOTICE INVITING TENDER No. 93¢ (PMGSY-B.W.)
Ne. 6672/22/D-12/MPRRDA/202 § Bhopatl, Dated : 07/64/2021

hief General Manager, on behalf of M.P. Rural Road Development Authority invites online percentage rate

tenders on e-procurement portal Www.mptenders.gov.in from Contractors registered with MPPWD or Contractors registered

rate class with other State/Centra) Government departments, institutions, undertakings and authorities on Standard
hedule of Rate given below for each of the following works of Construction / Upgradation of Rural Roads under Pradhan

Mantri Gram Sadak including maintenance for Five Year after construction. Contractors not registered with MPPWD will

nave to get themselves registered with MPPWD before signing the agreement.

©  SSR Applicable :- SSR issued by M.P. Rural Road Development Authority, effective frem 01.09.2017 and
amended upto issue date of NIT.

| S. | Name | Nameof | No. ‘ Total PAC (In Rs.) Cost of
N of PiU - of Length tender
0. | District Ros (in For For 5 Year Total PAC docum
d kms) Constructio Maintenance (In Rs.) ent (In ,
. a work work includi days) Call
ng
12%
GST
1 2 3 4 5 6 7 8 9 10 11 12 13
1 | Dindori | Dindon MP1257 2 6.90 23352000.00 1584000.00 24936000.00 16800 330 2nd Phase
(BW) 14th

Note:- Balance work includes. maintenance of roads/part road, constructed by the previous contractor, during
construction and for five year after construction.

1 (a) The amount of Bid Security is 1% of PAC. The bidders are required to pay cost of Bid Document (Tender Fee),
Bid Security online as appearing on e-procurement partal plus service charges through Debit / Credit Card,
Internet Banking, or System generated Bank Challan for NEFT / RTGS before submission of Bid. Bid Security
of disqualified / unsuccessful bidders will be refunded online in the Bank A/c notified by the bidders on the
portal at the time of submission of Bids. To avoid last day rush / breakdown in system contractors are advised
to ensure payment of Bid Security at least one day in advance before th end date of Bid Submission.
Department will not be responsible if contractor.fails to pay Bid Security due’to Server / Power failure or any

“otherreason, < —

1 (b) The bidders are required to submit original affidavit strictly on prescribed form (Annexure ‘A’ of this NIT)
affirming correctness of information furnished with the bid to GM PIU concerned or in MPRRDA Head Office
at Bhopal on or before a date given below the Table of Critical Dates. Scanned Copy of this affidavit is to be
uploaded with the technical bid online. The employer will completetechnical evaluation process on the basis of
this scanned copy of affidavit. If original affidavit is not submitted within the prescribed time line or does not

match with the scanned copy upleaded online, financial bid of such bidder will not be opened and Bid Security
will be forfeited. A

this NIT, g o

— 2. Bidding is open to all-efigible bidders fulfilling qualifying criteria as given in the bidding document and registered with
MPPWD or contractors registered in appropriate class, with other State/Central Government departments, institutions,
undertakings and authorities. Bidders not registered with MPPWD, will have to get themselves registered by the time of
contract signing. For this purpose bidders are advised to apply for registration in PWD simultaneously so that there may
not.-be any delay in signing the agreemer il bid
getting registered with MPPWD may 1 -in cancellation of award and forfeiture of bid security.

3. Bid documents consisting of qualification information and eligibility criterion of bidders, plans, specifications;

drawings, the sehedule of quantities of the various classes of work 10 be done and the set of terms & conditions of

ﬂiiﬁ;@fﬁéﬁome successful bidder. Undue delay on the part of the bidderin



are deemed w0
cess. oil. taxes of Ce

heve to pay for the

uctions/Guidelines

fo
seen in / xure-B of this NIT.

ce of this Contract. GST as applicable a
ies in regard to the deduction of such tax
for participation in the tender and list of docur

T
i
ils can be seen in the bidding document, SBD for construction and maint

's except GST,

se 41 (GCC) of the bidding document may be treated to have been amended as above.

Critical Dates :-

the sales and other

- time of payment to the contr

fevies, d

inat

+ilt have to get themselves registered under GST and quote GSTIN in their bids. The

es al source as per applicable law.
nents to be submitted with technical Bid may be

enance of PMGSY works — Sept.

'S. No. Stages Date & Time |
[ Publishing Date 08.04.2021 from 17:00 hrs.

2 Document Download/Sale Start Date 08.04.2021 from 17:30 hrs.

3 Seek Clarification Start Date -NA-

4 Seek Clarification End Date -NA-

5 Bid Submission Start Date 09.04.2021 from 11:00 hrs.

6 Bid Submission Closing Date 23.04.2021 upto 17:00 hrs.

7 Bid Opening Start Date 26.04.2021 from 11:00 hs. J

Note:- 1. Original affidavit is to be submitted upto 16:00 hrs. on 26.04.2021
2. Date of Financial Bid opening will be notified on the e-tender portal after technical bid

evaluation.

3. Last Date for submission Technical Evaluation Re

Endt. No. 6073/22/D-12/MPRRDA/2021

port to Hqr. upto 17:00 brs. on 30.04.2021.

Chief General Manager (T & ¢-G)
M.P. Rural Road Development Authority
Bhopal

Bhopal, Dated : 07/04/2021

Copy to:

1. Secretary, Public Works Departments / Agriculture Department / Finance Department Mantralaya Bhopal

2. Commissioners Public Relation, Ban Ganga Bhopal.

3. Engineer in Chief Public Works Departments, Satpura Bhawan, Bhopal.

4. Engineer in Chief Madhya Pradesh Rural Road Development Authority Bhopal.

5. Chief Engineer, Public Works Departments, Jabalpur/ Gwalior / Indore/ Bhopal /National Highway / Bridge.
6. Managing Director Rajya Setu Nigam, Arera Hills, Bhopal.

7. Chief Engineer, Central Public Works Departments, E-3/4B_Arera Colony Bhopal.

8. All Divisional Commissioners

9. All Collectors

10. Chief Executive Officers, Zilla Panchayat (all).
11. Chief General Manager, (all}.

12. General Manager Programme Implementation Units (all).
13. Manager 1T)MPRRDA, Bhopal

Chief General Manager (T & e-G)
S MP Rural Road Development Authority
: Bhopal



Item No0.08 (Bhopal Bench)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)
Original Application No. 97/2020(CZ)
Amit Singh Applicant
Versus

State of M.P. & Ors. Respondent(s)

Date of hearing: 02.03.2021

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

Applicant(s): Mr. Rohit Sharma, Advocate
ORDER
1. Grievance in this application is against construction of road

without requisite safeguards for movements of the Tigers and other
animals in eco~sensitive‘zone of the Achanakmar Biosphere Reserve,
which falls in Dindori District of MP and Kanha Achanakmar Corridor.
Such safeguards are significant for sus’te%xance of Tiger population of
Achanakmar and for meta—pgpulraitriorz of Kanha —Achanakmar complex in
Central India. 18 species of aﬁimals used th(;underpass between March S

to May which includes tigers, big cats. Without such underpasses,

construction of road will endanger the Vsaid,iWildlife and will be in

violation of the guidelines-issued by the Wildlife Institute of India. The

Applicant has referred to letters addressed to the Forest Department of

Madhya Pradesh dated 01.10.2019, 28.12.2020, 20.02.2020, 18.06.2020

and 21.08.2020.




2. Having regard to the nature of the averments, we find it necessary
to require the Chief Wildlife Warden, MP, Divisional Forest Officer,
Dindori and the M.P. Rural Road Development Authority, Bhopal to look
into the matter and take remedial action based on the verified facts and
furnish an action taken report to this Tribunal within two months by e-

mail at judicial-ngt@gov.in preferably in the form of searchable PDF/

OCR Support PDF and not in the form of Image PDF.

A copy of this order be forwarded to the Chief Wildlife Warden, MP,
Divisional Forest Officer, Dindori and the M.P. Rural Road Development

Authority, Bhopal by e-mail for compliance.

The Applicant may serve a set of papers on the Chief Wildlife
Warden, MP, Divisional Forest Officer, Dindori and the M.P. Rural Road

Development Authority, Bhopal and file affidavit of service within one

week from today.

List for further consideration on 24.05.2021.

Adarsh Kumar Goel, CP

~ S.K. Singh, JM

Dr. Nagin Nanda, EM




BEFORE THE NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
(Through Video Conferencing)

riginal Application No. 97 /2020{CZ

Amit Singh ! Applicant(s)

Versus

State of M.P. & Ors. Respondent(s)

* Date of hearing: 29.06.2021

CORAM: HON’BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON’BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

For Applicant(s): Mr. Rohit Sharma, Adv

For Respondent(s): Ms. Parul Bhadoria, Adv
Mr. Sachin K. Verma, Adv

ORDER

1. As informed by the Learned Counsel of the applicant, the Report of the
Joint Committee has not been submitted till date. Issue reminder. Report
may be filed within fortnight.

List it on 02nd August, 2021.

Sheo Kumar Singh, JM

June 29 2021
O.A. No. 97/2020(CZ)
S PU



